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Irregularities found in coal  companies  by 
C.B.I. 

3282. SHRIMATI  KAMLA  SINGH : 

SHRI  MOHAMMED   AFZAL alias 

MEEM AFZAL : 

Will the Minister of COAL be pleased to 

state : 

(a) whether it is a fact that since 1983-84 

to 1987-88 a huge discrepancy in coal storage 

and book record has been found in E.C.C.L., 

C.C.L., N.C.L., W.C.L. and S.E.C.L. by the 

C.B.I., and 

(b) if so, the details thereof ? 

THE MINISTER OF STATE OF THE 

MINISTRY     OF     COAL  (SHRI    AJIT 

KUMAR PANJA) : (a) and (b) The in-

formation is being collected and to the extent 

available will be placed on the Table of the 

House. 

Supply of  Coal to Power Stations in 

Andhra Pradesh 

3283. SHRI V. HANUMANTHA RAO : 
Will the Minister of COAL be pleased to 
state : 

(a) what is the total quantity of coal 
demanded by various Power Houses under 
Andhra Pradesh State Electricity Board; 

(b) what is the total quantity of coal 
actually supplied to these Power Houses 
during the last three years; and 

(c) what steps are being taken to supply 
the required quantity of coal to these Power 
Houses ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA) : (a) and (b) Particulars of linkages 
sanctioned vis-a-vis total actual supplies to 
thermal power stations in Andhra Pradesh 
State Electricity Board from Singareni 
Collieries Company Ltd. and Coal India Ltd. 
during the years 1990-91, 1991-92 and 1992-
93 (upto January, 1993)  are as follows : 

Data Provisional 
(Figures in Lakh Tonnes) 

 

(c) Highest priority is accorded for 

movement of coal to power houses and 

coal supplies to power houses arc moni 

tored regularly. Corrective actions are 

taken whenever necessary to meet the 

requirement of the power stations in pre 

ference to other sectors. 

 

 


